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Retrenchment of Employee* working 
in General Reserve Engineer Force

*1364. SHRIMATI BIBHA GHOSH ; 
Will the Minister of DEFENCE be pleased 
to state :

(a) whether a large numbet of employees, 
who were working in the Gcneim) Research 
Engineer Force, have been jetteoched during 
the month of April, IV71 ; and

(b) if so, the reasons for the mass
retrenchment ? r

t h e  m i n is t e r  o f  d e f e n c e
(SHRI JAGJ1VAN RAM) : (a) and (b).

The iaformatfpiv is being collected and wil1 
be Uidon th^TabteoftheSabba

N a t f o ^ ^

♦1369. SHRI RAJDEO SINGH : Will 
the Minister of PETROLEUM AND 
CHEMICALS be pleased to state :

(a) whether the Burmah Oil Company 
has 50 per cent shares in the Oil India 
Limited ;

(b> if so, whether there is an agree-
ment in this regard and the date of its 
c*Piry ; and

(c) whether on expiry, Government 
propose to have majority shares and also 
progressively move towards 100 per cent
sfrflrnfli j

THE MINISTER OF PETROLEUM 
CHEMICALS (SHRI P. C. SETHI) : (a) 
to (c). Yes, Sir. The agreement is a for-
mation agreement constituting the company 
called Oil India Limited registered in India 
under the Companies Act, 1956 in which 
the Government of India and The B, O. C. 
are equal equity holders. This agreement 
has no time limit.

Appointment of Government Agency to 
look into Working of Store 
Organisations of Hospitals 

in Delhi

*1372. SHRI MULKI RAJ SAINI: 
Wili the Minister of HEALTH AND FAMI-
LY PLANNING be pleased to state:

(a) whether any Government Agency 
was appionted to look into the working 
conditions of the Store Organisations of the 
Centrally administered hospitals in Delhi to 
improve eflBcieney;

(b) if so, what were the recommen-
dations of that Agency ; and

(e) whether Government have imffe- 
mented the recommendations ?

THE MINISTER OF WORKS AND 
HOUS1NG AND HEALTH AND FAMILY 
PLANNING (SHfcl UMA SHANKAR 
DIKSHIT) : (a) ISo Goyernmeot Agency 
was appointed specifically to look into the 
working of the Slews Organisations in the 
Centrally administered hospitals in Delhi,




